8 ( Gen. | 11120200658
fi ey Lal

9 | Gen. 15320200273 Sh. Manish Kumar Sh. Ram Lal 23.12.2021 (F/N)J
10 | Gen | 11110200384 | Ms. Aditi Singh 4 B’;‘IJ“ Pratap 23.12.2021 (F/N)
11 sC 16330201065 | Sh. Aditya Gautam Sh. Hausila Gautam 23.12.2021 (F/N)
(2 | Gen. | 16330200620 f,';slf\:{;(‘j:‘m Sh. Narendra Singh 23.12.2021 (F/N)
13 1 Gen 11120200070 | Ms. Sapna Singh Sh. Sangram Singh 23.12.2021 (F/N)
14 | OBC 15320200515 | Sh. Ravi Prakash Late. Sh. Randhawa 24.12.2021 (F/N)
15 | Gen. 12270200010 | Ms. Neha Verma Sh. Ashok Kumar 03.01.2022 (F/N)
6 | Gen | 11120200441 | Sh. Ambuj Mishra g ronl ant 03.01.2022 (FIN)
7 | Gen. | 16340200072 | Sh. Vikash Kumar Sh, Saryu Sao 24.12.2021 (EN)
18 | Gen. 11120200550 | Sh. Vikash Kumar Sh. Mll Kulmar 03.01.2022 (F/N)
19 | Gen. 16330200883 | Sh. Sunil Chander Sh. Daya Krishan 03.01.2022 (F/N)

‘ 20 | OBC 11220200210 | Sh, Anushika Malik Sh. Raj Singh Malik 03.01.2022 (F/N)
it et Yo 2Rk iyt
a1 | Gen | 16340200461 mi”j““d' Ather Mr. Mohd. Ubaid Ali | 03.01.2022 (F/N)
o i Sh. Gaurav Singh Sh. Madan Singh 4.01.2022 (FIN)

21 | Gen. | 13290200022 | Andawat Chandaiit y
"""" W GIRISH KATHPALIA ZL5aitit S st

OFFICE OF TIi
) i PRINCIPAL DISTRICT & SESSI
TIS HAZARI COURTS : DELIIL SIONS JUDGE (11Qs.)

Upon selection to the post of Personal Assistant, Group-B (Non-Gaz.), in PB Rs,9300
K00 with Grade Pay of Rs.H600/-, Level-7 (7" CPC) plus other allowances admissible under the
rules, following ollicials are hereby taken on the Strength/Pay Roll of this Establishment as

Personal Assistant, Group-13, with effect {rom the dates they joined/assumed the duties/charge of the

st
LN ‘ i v o her' '
f N | Cat | oo, Nume of Candidate | T “;,’;“:b““" S| Date of Joining
P! Gen. 11180200102 | Sh, Ankur Tomar Sh. Jai Prakash 15.12,2021 (A/N)
| 2 N 11160200265 | Sh. Ishwar Sh. Prabhudayal 17.12.2021 (F/N)
- od Gen. 11120200120 | Sh. Vivek Singh Sh. Babu Singh 18.12.2021 (F/N)
i : =
j . .
P Gen. 11120200143 | Ms. Priya Kapur Sh. Lalit Kapur 20.12.2021 (F/N)
ir 3 Gen. ‘ 16340200125 | Sh. Raju Saini Sh. Girraj Saini 20.12.2021 (F/N)
! » ( CWS | 16330200921 Sh'. Subham Kumar Sh’. Dilgep Kumar 20.12.2021 (F/N)
{ ’ Srivastav Srivastay b
o Sh. Devendra Kumar
T | Gen I 16330200063 | Sh. Manish Kumar i o 20.12.2021 (F/N)
Upadhyay
! Sh. Avinash Ranjan 21.12.2021 (FINL‘

Sh. Nitya Nand Lal




; S T

o’ Y e |

! ; 330200 ; S o)

‘ 330200657 $h. Rahul Kumar Choudhary \ 04.01.2022 (E/N) _\
0. oy iy
20| Gen, 11120200273 | Ms. Shalu Sh, Harish Kumar \ 06.01.2022 (F/N)J
25 | (it-‘n.- 12270200042 | Sh. Deepak Bhatia Sh. 8. K. Bhatia \ 14.01.2022 (A/N) X
5 b i 153202005 g Sh. Radha Krishan

. 40_~ Sh. Mohan Gupta Qupte 24.01.2022 (F/N)

| 27 Gen, 15320200180 | Sh. Sangam Wadhwa Sh. Sushil \ 29.01.2022 (F/MN) \

| -
28 SC 11130200279 | Ms. Rinki Sh. Suresh Chand \ 29.01.2022 (A/N) J

T anngaq | Sh- Nikhil Kumar ;

| 29 (un-ljii?.(n(i()ozil Vaday Sh. Lal Ji Yadav \ 01.02.2022 (F/N)‘\

3o | Gen. | 16330200622 | Sh. Akash Yadav s{,‘;ﬁf““ famy \ 01.02.2022 (FI'N)J
31 Gien. 16330201126 | Sh. Akshay Tripathi Sh. S. K. Tripathi . \ 01.02.2022 (F/N) X
32 Gen. 15320200592 | Sh. Raghav Sharma Sh. Suni! Sharma \ 01.02.2022 (F/N) S

As per Rule, 21(1) of the Delhi District Courts Establishment (Appointment & Conditions of
Serviee) Rules, 2012, all appointments to the Service by direct recruitment shall be on probation for

a period of two years.

GIRISH Oigtaly sgned oy GRS
KATHPALIA E;;es ;oz:.ozog 16:22:35
(GIRISH KATHPALIA)

Principal District & Sessions Judge (HQs.)

Delhi. %{/

298 ~7Y8
1'\’07 ?8 ;‘iA mn.-1/Rectt. PA/2021 Dated the:! Q FEB Qﬂﬂ

- Copy forwarded for information und necessary uction to:

| “I'he District & Sessions Judges, West, New Delhi, South-West, South, South-East, East, North-East,

Shalidara. North-West, North Districts, Delhi/New Delhi.

9 “The Principal District & Sessions Judge/Sp!. Judge, PC Act. (CBI), Rouse Avenue, New Delhi.

1. The Head of Office, Accounts Branch, Central District, Tis Hazari Courts, Delhi.

4. The Pay & Accounts Officer No.V1 (through Accounts Branch, Central), Tis Hazari Courts, Dethi.
5. The Officer In-Charge, Computer Branch, Tis Hazari Courts, Delhi.

6. Sr. Admn. Officer (Judl.), Recruitment Cell/ Promotion Cell, Tis Hazari Courts, Delhi.

7 S, Admn. Officer (Judl.), Vigilance/Litigation Branch (Central), Tis Hazari Courts, Delhi.

8. Sr. Admn. Officer (Jud!.), General Branch (Central), Tis Hazari Courts, Delhi.

9 PS office to the Pr. District & Sessions Judge (HQs.), Tis Hazari Courts, Delhi.

10. Admn. Officer (Judl.), ACRs Cell, Tis Hazari Courts, Delhi.

11, Dealing Assistant, Personal Files / Transfer & Postings /Leave, Admn, Branch-1 (Central), Tis Hazari

w Delhi.

Tbsite Committee, THC, Delhi,

13 Branch In-Charge, LAYERS, THC, Delhi.
14, Official concerned. ‘

1 \ , ) ) lfﬁ
M‘ 91 2\ )—-1—-\
(BALBIR SINGH SHAL!_&B)
Administrative Officer (J udicial),
Administration Branch-1,
Tis Hazari Courts, Delhi.



